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PAPER LAID ON THE TABLE—Contd.

Report and accounts (1995-96) of G.B.
Pant Institute of Himalayan Environment
and Development, Aimora and related
papers

THE MINISTER OF ENVIRONMENT
AND FORESTS

(PROF. SAIF-UD-DIM SOZ): | lay on the
Table. a copy each (in English and Hindi) of
the following papers;—

(i) Annual Report and Accounts of the G.B.
Pant Institute of Himalayan Environment
and Development, Almora, for the year
1995-96, together with the Auditors’
Report on the Accounts.

(i) Review by Government on the working
of the above Institute.

{(iii) Statement giving reasons for the delay
in laying the papers menticned at (i)
above.

(Placed in Library. See No. LT. 1841/97)

THE DEPUTY CHAIRMAN: The House is
adjourned for lunch till 2.00 PM. We will have
Special mentions from 2.00 PM. to 2.30 PM.
and then Private Members' Legislative
Business.

The House then adjourned for
lunch at cne minute past one of the
clock.

(At 2.15 p.m. Secretary-General made
the following announcement: "Hon. Memberz
as directed by the hon, Deputy Chairman, for
fack of quorum, the House is adjourned till
11 & clock on Monday, the 5th May, 1997.")



